THE CENTRAL ADMINISTRATIVE TRIBUNAL

JAIPUR BENCH, JAIPUR
FT No, 285/ 2003 in ORDER SHEET

APPLICATION NO.: 315/9009
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Present: Shri Shiv Kumer !  _.:; Advocate

dismissed as not pressed,

A

(V.S .AGGARWAL)
r CHALRMAN
- CAMP: JAILFUR.

During the course of submissions; it was pointed
"Ly &he leamed couwsel for the applicant that he has
raised the issue of jurisdiction before the Ahmedabad
Bench of this Tribuwiel andy therefore; he does not
press the present PT, Accordingly without prejudice
to the rights of the applicant, the present FI is




